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(93 Te 9)

AT, 24 T, 2026
@ e, 1989 #i =T 20A F siata gaT

FT.3M. 2101 (31).—Ta (Ferrer) stfarfaara, 1989 (24/89) (S s “S<k srfarfe=m” gt strum)
TRT 20A T ITETT (1) FIT & ATHAT HT TN T g, TT6d H AL T 5T 6 AR orer §
TEE FIEE 1A, ATeeAT [RATSI & Faira “GaT Ue — o (363 . #t.)” afiasET & @4 fed ‘s=arqeH
T ArareT F i o A AreT At e @ Yo aiEsE F FwEiadd g o aqgEl § 99T §
FTOT S T SATHAT G T AT I 6 TET, T TLRTE 6 ATIGAAT 6 AR & I<F (A F AT
% ST AL T FATTOIT FAT g

TH ATEAAT 6 T H W1 it [ty & e (30) &=t % ofia, afs et =af<s &7 3<F sfw &
ATERIZU % Tael | FIS AT gl, AT a8 Lo d Arert=ae it 1T 20D (1) F SATHTL AqAT AT T8 T Y
AT 2

s Ay 9w gff sifdwrgw sifterdy, < Fre E, aeear fRde ¥ saeta et O -

e (363 .. aRasHT & Safad “s=ar R & AT9TeET & S Aes area [{mrr g,
ST sftwrger, stier waor % Frata § forfeg €9 F ywga it s =R

2957 GI/2026 )




2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

AT SEQT A AT SATh &l €ad SATAT Aq [atersh TTATAer (FehTeT) o ATEAT & TIAT TeT T
T FATET (I STTUIAT| T8 T Ty st o 3= 3 37 a9 7= 39 & a7, Fa (4 At
ST SATT FILT AT T TRTL AT AFARTT FT TRdT g

&TT 20D (2) 3 ATHTE Fa e AT gIT oo 3w sraer sifas /T St
= e 8§ Sfeafad s & To8r 79T o fe=or ST Frtas § Ader & forw Suesy &
AT
S ot " e e (srgeer-l): Rt afga ar faar Faion & sfaufRa f s areh i, st s

TS, e S, $ fie 9q, aieeax Rdiew &7 #, g U - s (363 f&.ft) W@
AT & FaAfAT| “T=argeH & et % 3 & @ ety s e aRaismn # o,

ST Atgreer S sfargaw Ayl
v RERG &L
Hed: gl
SER ga%a | TS
. : ) 3T
FAHSAT | WEARAE | o (s ¥) ) FTHTT I & THR
(TFs #)
1 e 762 2.377 0.070 | Yo Rifam gfy | i i
F &THA 2.377 0.070
1 e 112 0.020 0.020 | Yot it qfy | i i
2 e 243 0.520 0.010 | Yoqary Rt afyr | fasi o
FA SARA 0.540 0.030
1 [Eas skl 17-2 1.540 0.005 | ¥@qardt fbf=a g« st g
2 e | 17-4 0.210 0.016 | ¥aard fifsa g fAsft sfwr
3 e 17-5 0.390 0.010 afi TR
% 2.140 0.031 _
1 T 191-1 1.520 0.670 “W':'I;ﬁ'“q'* THTET
F STHA 1.520 0.670 _
1 T | 174-1a 0470 0.020 “““'2'%““'* AT
2 T w 174-2 0.630 0.040 WM‘JIF#RW* T S
3 T e R | 174-3b 0.150 0.060 WM‘JIF#RW* T S
4 e W 173-1 0.020 0.020 “‘*";Igﬁ'“@”* T i
5 T | 173-2B 0.050 0.030 “‘*'(;I%'“q'* TEHTE
6 SRk 173-3 0.190 0.080 “‘*'(;I%'“q'* TEHTE
7 THIT T 173-4 0.220 0.130 i 2@“: i qEARTT I
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8 THT | 173-5 0.200 0.160 T Zﬁi': i JEHT i
9 T | 173-6 0.330 0.110 T Zﬁi': i JEHT
10 TTHIT | 173-7B 0.050 0.050 T ;ﬁi' Sl qEARTT
11 THT | 177-1 0.490 0.100 ™ E‘*Ifﬁ“i i JEHT
12 THIT | 171--1a 0.440 0.040 T ;ﬁi' Sl qEARTT
13 THT T 179-1 0.090 0.050 T ;ﬁi' =i qEART
14 THI T 179-2B 0.360 0.050 N ;ﬁi' =i LT g
15 TR | 224 14.170 0.010 T E@i“ i LT g
T AR 17.860 0.950
Hed: TATHIE
: : srfgufRa
wH g&IT T T fjl\::;i @fgg asmrvr ERiEau I T T
' (TFs #)

1 AT 2 0.830 0.087 TFEF T g
2 THAITE 16 0.540 0.074 TR O st g
3 AT 17 2.410 0.219 TR G st g
4 AT 34 1.120 0.091 LSRG IR st g
5 AT 49 0.360 0.085 LA AAAT =it s
6 AT 50 0.320 0.126 LR AT st g
7 THAITE 81 0.290 0.027 AT = e st g
8 TAAITE 85 0.010 0.008 za =T g st g
9 AT 86 0.020 0.018 T T 9 st g
10 AT 100 0.030 0.025 T T g st g
11 TAAITE 101 0.060 0.061 za =T g st g
12 AT 102 0.090 0.085 zaw =T g st g
13 AT 103 0.050 0.035 a9 st gfw
14 AT 104 1.450 0.198 AT =T e st =
15 AT 106 0.120 0.081 a9 st g
16 AT 184 0.020 0.021 a9 st g
17 AT 185 0.070 0.068 RISEIET TR g
18 AT 186 0.120 0.110 a9 st g
19 AT 188 0.020 0.017 T TEET I
20 AT 189 0.100 0.105 TR e g st g
21 AT 190 0.100 0.100 a9 st =
22 AT 191 0.450 0.034 T TR g
23 THAITE 227 0.470 0.115 LSRG IR st g
24 AT 239 0.480 0.021 RISEIET T
25 AT 241 0.070 0.068 a9 st ff=
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26 AT 242 0.090 0.038 TR R af fsft safir
27 TAAITE 284 0.290 0.050 TLHTT HAATS Asft s
28 TAAITE 285 0.200 0.039 e e g osft s
29 AT 286 0.080 0.022 TR FEa g st g
30 TAAITE 287 0.170 0.063 TLHTT HAATS Asft s
31 AT 289 0.230 0.061 LSRG IR st g
32 TAAITE 294 0.170 0.033 TLHTT HIAATLS Asft s
33 AT 295 0.430 0.031 LA HAATS =it s
34 AT 296 0.160 0.037 LA HAATT EEIG]
35 TAAITE 301 0.380 0.063 TLHTT HAATS Asft s
36 AT 302 0.260 0.031 LA HAATS =it s+
37 AT 317 1.110 0.070 LSRG IR st
38 TAAITE 319 0.650 0.063 LA AAAT it s
39 AT 320 0.260 0.020 LR AT st
40 AT 321 0.630 0.053 LSRG IR st
41 THAITE 322 0.740 0.036 LSRG IR st af=
42 AT 323 0.740 0.024 LESARIG IR st
43 TAAITE 324 1.090 0.004 RIESEIED TR
44 AT 357 0.030 0.027 aear = g st
45 TAAITE 358 0.020 0.016 e =T e it s
46 TAAITE 359 0.020 0.016 e [T e it s
FA FABA 17.350 2.676
1 NUEERES] 215 0.678 0.374 AT 9T TERT TS
2 NUEERES] 616 0.367 0.367 T FfEa g st g
3 NUEERES] 624 2.331 1.217 T [T g st g
4 NUEERES] 675 0.232 0.197 T FfEa g st g
5 NUEERES] 685 0.547 0.120 T FfEa g st g
6 NLEEREE: 686 0.248 0.109 e =T g =it s
7 NUEERES] 690 0.769 0.109 T e g st g
FA HARA 5.172 2.493
1 RIGEEIR 53-1 0.310 0.0201 LASIEN ] st g
2 RIGEER 53-7 0.250 0.0109 LA ST st g
3 RIRCE IR 53-8 0.360 0.0051 T TS it qfy
4 A 53-8 0.360 0.0039 TR G fsft safar
5 RIRCE IR 53-9 0.080 0.0021 T ST it qfy
T HABA 1.360 0.0421
1 SRR 26 0.100 0.0659 LR 7T it s
2 LRI 31 0.100 0.0439 LR A EEIKG]
3 LRI 32 0.360 0.0520 LR A =it s+
T TR 0.560 0.1618
1 T 137-1 2.560 0.190 TR G it afer
2 EETARRE] 137-2 0.300 0.165 LA ST it s
3 FFETTH 137-4 2.410 0.070 HTRTE O it safir
4 EETAREE] 138-3 0.550 0.180 LA ST it s
5 EETAREE:] 138-4 0.460 0.115 LA ST it s
6 FHTH 138-5 0.360 0.075 LA T =it s+
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7 FFTZH 138-6 0.350 0.070 T O fastt gfw
8 EETAREE:! 138-7 0.400 0.070 AT ST Asft s
9 FFETEH 138-8 0.750 0.120 AT O st gfw
10 FFTZH 138-9 0.550 0.165 T O At gfw
11 FFETEH 138-10 0.370 0.040 TR O st gfw
12 FFHTH 139 1.240 0.200 TREF TEEET
T SRS 10.300 1.460
Hfem fRa
CIERIESR &l T AR
ITH T AT Hed AT st g I T &hT
G IGIEG) gt CIGLELRA] AT (THE T).
TESEUS! TATE 0.000 0.070 0.000 0.000 0.000 0.070
T SRTTEH TATE 0.000 0.030 0.000 0.000 0.000 0.030
[EaENss AT 0.010 0.021 0.000 0.000 0.000 0.031
TATE TATE 0.670 0.000 0.000 0.000 0.000 0.670
THIH TATE 0.950 0.000 0.000 0.000 0.000 0.950
T 1.630 0.121 0.000 0.000 0.000 1.751
TAAITE EERGINN 0.231 0.678 0.293 1.052 0.422 2.676
LGRS EERE 0.374 2.119 0.000 0.000 0.000 2.493
SIsEEEl TTTHIE 0.000 0.000 0.042 0.000 0.000 0.0421
T EERGINN 0.000 0.162 0.000 0.000 0.000 0.1618
FFTH EERG 0.200 0.000 1.260 0.000 0.000 1.460
A 0.8050 2.9588 1.5951 1.0520 0.4220 6.8329
F TIT 24350 | 3.0798 | 1.5951 1.0520 | 0.4220 8.5839

[®7. §. CE/CON/II/VSKP/RGDA /IMP-NWP/20A]

U, FFAHA, & Titaae (Fefor-11)

MINISTRY OF RAILWAYS
(East Coast Railway)
NOTIFICATION
Bhubaneswar, the 24th April, 2026
Notice under Section 20A of the Railways Act-, 1989

S.0. 2101(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to ,is required for
the execution of Special Railway Project, namely, “Construction of 3rd line between Ichapuram to Nuapada in
connection to Khurda Road - Vizianagaram (363 km.) on Waltair Division, East Coast Railway.” in Srikakulam
district in the state of Andhra Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely. Spl. Land Acquisition Officer,
Construction of 3rd line between Ichapuram to Nuapada in connection to Khurda Road - Vizianagaram (363
km.) on Waltair Division, East Coast Railway in writing, and shall set out grounds thereof and competent authority
shall give the objector an opportunity of being heard, either in person or through a legal practitioner, and may, after
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hearing all such objections and after making such further inquiry, if any, as the competent authority thinks necessary,
by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached herewithto be acquired with or without structures, for Special
Railway Project,namely “Construction of 3rd line between Ichapuram to Nuapada in connection to Khurda
Road - Vizianagaram (363 km.) on Waltair Division, East Coast Railway” in Srikakulam district in the state of

ANDHRA PRADESH.

District & State: Srikakulam & Andhra Pradesh

LAND SCHEDULE

Mandal: Palasa

Slll;;,ey Total Acquired
SI. No. Name of the Village /LPM Area area in Classification Type of land
in Acre Acre
No.
1 Garudakhandi 762 2.377 0.070 Rythwari wet Private Land
TOTAL 2.377 0.070
1 Pathajagadevu 112 0.020 0.020 Rythwari wet Private Land
puram
2 Pathajagadevu 243 0.520 0.010 Rythwari wet Private Land
puram
TOTAL 0.540 0.030
1 Kistupuram 17-2 1.540 0.005 Rythwari wet Private Land
2 Kistupuram 17-4 0.210 0.016 Rythwari wet Private Land
3 Kistupuram 17-5 0.390 0.010 Sarkar Poramboke Govt.land
TOTAL 2.140 0.031
1 Palasa 191-1 1.520 0.670 Sarkar Poramboke Govt.land
TOTAL 1.520 0.670
1 Narsipuram 174-1a 0.470 0.020 Sarkar Poramboke Govt.land
2 Narsipuram 174-2 0.630 0.040 Sarkar Poramboke Govt.land
3 Narsipuram 174-3b 0.150 0.060 Sarkar Poramboke Govt.land
4 Narsipuram 173-1 0.020 0.020 Sarkar Poramboke Govt.land
5 Narsipuram 173-2B 0.050 0.030 Sarkar Poramboke Govt.land
6 Narsipuram 173-3 0.190 0.080 Sarkar Poramboke Govt.land
7 Narsipuram 173-4 0.220 0.130 Sarkar Poramboke Govt.land
8 Narsipuram 173-5 0.200 0.160 Sarkar Poramboke Govt.land
9 Narsipuram 173-6 0.330 0.110 Sarkar Poramboke Govt.land
10 Narsipuram 173-7B 0.050 0.050 Sarkar Poramboke Govt.land
11 Narsipuram 177-1 0.490 0.100 Sarkar Poramboke Govt.land
12 Narsipuram 171--1a 0.440 0.040 Sarkar Poramboke Govt.land
13 Narsipuram 179-1 0.090 0.050 Sarkar Poramboke Govt.land
14 Narsipuram 179-2B 0.360 0.050 Sarkar Poramboke Govt.land
15 Narsipuram 224 14.170 0.010 Sarkar Poramboke Govt.land
TOTAL 17.860 0.950
Mandal: Vajrapukotturu
Survey Acquir
SL. No. | Name of the Village No. Total Area ;Eeua ifld Classification Type of land
/ LPM in Acre
Acre
No.
1 Gunalapadu 2 0.830 0.087 Poramboku Govt.Jand
2 Gunalapadu 16 0.540 0.074 Sarkar punja Private Land
3 Gunalapadu 17 2.410 0.219 Sarkar punja Private Land
4 Gunalapadu 34 1.120 0.091 Sarkar Manavari Private Land
5 Gunalapadu 49 0.360 0.085 Sarkar Manavari Private Land
6 Gunalapadu 50 0.320 0.126 Sarkar Manavari Private Land
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7 Gunalapadu 81 0.290 0.027 Inam Wet Private Land
8 Gunalapadu 85 0.010 0.008 Inam Wet Private Land
9 Gunalapadu 86 0.020 0.018 Inam Wet Private Land
10 Gunalapadu 100 0.030 0.025 Inam Wet Private Land
11 Gunalapadu 101 0.060 0.061 Inam Wet Private Land
12 Gunalapadu 102 0.090 0.085 Inam Wet Private Land
13 Gunalapadu 103 0.050 0.035 Sarkar Wet Private Land
14 Gunalapadu 104 1.450 0.198 Inam Wet Private Land
15 Gunalapadu 106 0.120 0.081 Sarkar Wet Private Land
16 Gunalapadu 184 0.020 0.021 Sarkar Wet Private Land
17 Gunalapadu 185 0.070 0.068 Poramboku Govt.land
18 Gunalapadu 186 0.120 0.110 Sarkar Wet Private Land
19 Gunalapadu 188 0.020 0.017 Poramboku Govt.land
20 Gunalapadu 189 0.100 0.105 Sarkar Wet Private Land
21 Gunalapadu 190 0.100 0.100 Sarkar Wet Private Land
22 Gunalapadu 191 0.450 0.034 Poramboku Govt.land
23 Gunalapadu 227 0.470 0.115 Sarkar Manavari Private Land
24 Gunalapadu 239 0.480 0.021 Poramboku Govt.land
25 Gunalapadu 241 0.070 0.068 Sarkar Wet Private Land
26 Gunalapadu 242 0.090 0.038 Sarkar Wet Private Land
27 Gunalapadu 284 0.290 0.050 Sarkar Manavari Private Land
28 Gunalapadu 285 0.200 0.039 Sarkar Wet Private Land
29 Gunalapadu 286 0.080 0.022 Sarkar Wet Private Land
30 Gunalapadu 287 0.170 0.063 Sarkar Manavari Private Land
31 Gunalapadu 289 0.230 0.061 Sarkar Manavari Private Land
32 Gunalapadu 294 0.170 0.033 Sarkar Manavari Private Land
33 Gunalapadu 295 0.430 0.031 Sarkar Manavari Private Land
34 Gunalapadu 296 0.160 0.037 Sarkar Manavari Private Land
35 Gunalapadu 301 0.380 0.063 Sarkar Manavari Private Land
36 Gunalapadu 302 0.260 0.031 Sarkar Manavari Private Land
37 Gunalapadu 317 1.110 0.070 Sarkar Manavari Private Land
38 Gunalapadu 319 0.650 0.063 Sarkar Manavari Private Land
39 Gunalapadu 320 0.260 0.020 Sarkar Manavari Private Land
40 Gunalapadu 321 0.630 0.053 Sarkar Manavari Private Land
41 Gunalapadu 322 0.740 0.036 Sarkar Manavari Private Land
42 Gunalapadu 323 0.740 0.024 Sarkar Manavari Private Land
43 Gunalapadu 324 1.090 0.004 Poramboku Govt.land
44 Gunalapadu 357 0.030 0.027 Sarkar Wet Private Land
45 Gunalapadu 358 0.020 0.016 Sarkar Wet Private Land
46 Gunalapadu 359 0.020 0.016 Sarkar Wet Private Land
Total Area 17.350 2.676
1 Govindapuram 215 0.678 0.374 Anadena nanja Government
Gayalu
2 Govindapuram 616 0.367 0.367 Sarkar Wet Private Land
3 Govindapuram 624 2.331 1.217 Sarkar Wet Private Land
4 Govindapuram 675 0.232 0.197 Sarkar Wet Private Land
5 Govindapuram 685 0.547 0.120 Sarkar Wet Private Land
6 Govindapuram 686 0.248 0.109 Sarkar Wet Private Land
7 Govindapuram 690 0.769 0.109 Sarkar Wet Private Land
Total Area 5.172 2.493
1 Pathatekkali 53-1 0.310 0.0201 Sarkar Punja Private Land
2 Pathatekkali 53-7 0.250 0.0109 Sarkar Punja Private Land
3 Pathatekkali 53-8 0.360 0.0051 Sarkar Punja Private Land
4 Pathatekkali 53-8 0.360 0.0039 Sarkar Punja Private Land
5 Pathatekkali 53-9 0.080 0.0021 Sarkar Punja Private Land
Total Area 1.360 0.0421
1 Lingalapadu 26 0.100 0.0659 Sarkar nanja Private Land
2 Lingalapadu 31 0.100 0.0439 Sarkar nanja Private Land
3 Lingalapadu 32 0.360 0.0520 Sarkar nanja Private Land
Total Area 0.560 0.1618
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1 Venkatapuram 137-1 2.560 0.190 Sarkar Punja Private Land
2 Venkatapuram 137-2 0.300 0.165 Sarkar Punja Private Land
3 Venkatapuram 1374 2410 0.070 Sarkar Punja Private Land
4 Venkatapuram 138-3 0.550 0.180 Sarkar Punja Private Land
5 Venkatapuram 1384 0.460 0.115 Sarkar Punja Private Land
6 Venkatapuram 138-5 0.360 0.075 Sarkar Punja Private Land
7 Venkatapuram 138-6 0.350 0.070 Sarkar Punja Private Land
8 Venkatapuram 138-7 0.400 0.070 Sarkar Punja Private Land
9 Venkatapuram 138-8 0.750 0.120 Sarkar Punja Private Land
10 Venkatapuram 138-9 0.550 0.165 Sarkar Punja Private Land
11 Venkatapuram 138-10 0.370 0.040 Sarkar Punja Private Land
12 Venkatapuram 139 1.240 0.200 Poramboku Govt.land
Total Area 10.300 1.460
Abstract
Acquired Land Total
Village Name Mandal Govt. Private Land Acquu.'ed
Land Wet Dry Manavari Inam land in
Wet ACERS
Garudakhandi Palasa 0.000 0.070 0.000 0.000 0.000 0.070
Pathajagadevu Palasa 0.000 | 0.030 0.000 0.000 0.000 0.030
puram
Kistupuram Palasa 0.010 0.021 0.000 0.000 0.000 0.031
Palasa Palasa 0.670 0.000 0.000 0.000 0.000 0.670
Narsipuram Palasa 0.950 0.000 0.000 0.000 0.000 0.950
Total 1.630 0.121 0.000 0.000 0.000 1.751
Gunalapadu Vajrapukotturu 0.231 0.678 0.293 1.052 0.422 2.676
Govindapuram Vajrapukotturu 0.374 2.119 0.000 0.000 0.000 2.493
Pathatekkali Vajrapukotturu 0.000 0.000 0.042 0.000 0.000 0.0421
Lingalapadu Vajrapukotturu 0.000 0.162 0.000 0.000 0.000 0.1618
Venkatapuram Vajrapukotturu 0.200 0.000 1.260 0.000 0.000 1.460
TOTAL 0.8050 2.9588 1.5951 1.0520 0.4220 6.8329
Grand Total 2.4350 3.0798 1.5951 1.0520 0.4220 8.5839

[F. No. CE/CON/II/VSKP/RGDA /IMP-NWP/20A]
H. ANANTHARAMAN, Chief Engineer (Con-II)
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